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 Requirement  and  Freduction  of  Fertil.
 Heers

 JOT7:  SHRI  D.  P.  JADEJA  :

 SHRI  VEKARIA  :

 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to  state  :

 (a)  what  is  the  approximate  require.
 ment  of  fertilizers  for  the  next  year,

 (b)  what  is  the  approximate  production
 of  fertilizers  in  India;  and

 (c)  the  steps  taken  by  Government  to
 fll  up  the  deficit?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEL):  (a)  The  agronomic  require-
 nent  of  fertiliser  nutrients  for  Kharif,
 075  and  Rabi,  975-76  has  been  assessed
 to  be  Rs,  45.88  lakh  M.  ‘T's.  the  break  up
 it  Which  in  terms  of  N.  P.  &  K.  is  as  fol-
 lows  i—

 N  ‘  न  33.28
 P  नि  नि  नि  8.94
 K  नि  नि  5.66

 (b)  A  quantity  of  5.54  lakh  M.  Tonnes
 f  Nitrogenous  &  3.63  lakh  M.  Tonnes  of
 thosphttic  nutrients  are  likely  to  br  pro-
 juced  in  the  Country  duting  Kharif,  7975
 ind  Rabi,  1975-76.

 (c)  The  Government  of  India  is  making
 Wl  efforts  to  import  the  maximum  possible
 juantity  of  fertiiisers,  to  bridge  the  gap
 ‘tween  the  requirement  and  domestic
 roduction  of fertiligers.  Efforts  have  also
 en  made  to  improve  the  distribution  sys-

 .¢m  80  that  unduly  large  quantities  of  ferti-
 hsers  do  not  remain  in  the  pipeline.  Steps have  also  been  taken  to  supplement  the
 use  of  chemical  fertilisers,  with  the  use  of
 manures  and  organic  fertilisers,

 72.00,  Hoars
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 MR.  SPEAKER  :  Shri  Pranab  Kumar
 ukherjee.

 SHRI  JYOTIRMOY  BASU  (Diamond
 Harbour):  Just  half  a  minute.  I  ‘will not  take  much  time,  I  have  given  notice
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 ofan  adjournment  moticn  to  draw  the
 attention  of  the  House  to  the  fact  that  the
 Prime  Minister’s  visit  to:  Kerala  in  order
 to  pressurise  and  coorce  to  bring  about
 defections  to  keep  a  minority  Govern-
 ment  in  power  is  deplorable****

 MR.  SPEAKER:  I  am  not  allowing
 you.  I  have  not  permitted  you.  Nor  have
 I  reerived  any  motion.  Please  sit  down.

 Annvat  Report  Re.  INDUSTRIAL  AND
 Commercta.  Unprrraxines  or  CENTRAL

 Govt.  FOR  1973-74
 ‘THE  MINISTER  OF  STATE  IN  'THE

 MINISTRY  OF  FINANCE  (SHRI  PRA-
 NAB  KUMAR  MUKHERJEE):  I  beg
 to  lay  on  the  Table  a  copy  of  the  Annual
 Report  (Hindi  and  English  versions)  on
 the  working  of  the  Industrial  and  Com-
 mercial  Undertakings  of  the  Central  Go-
 vernment  for  the  ycar  1973-74"  [Placed
 in  Lbirary.  See  No.  LT—  9466/75).
 Notrrications  uwper  Witp  Lire  Pro-

 TECTION  AGT,  972
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  PRABHUDAS
 PATEI.)  :  I  beg  to  lay  on  the  Table  a
 copy  cach  of  the  following  Nutifications
 (Hindi  and  English  versions)  under  sub.
 fct.on  (a)  of  section  63  of  the  Wild  Life
 (Protection)  Act,  1972  im

 {«)  The  Punjab  Wild  Life  (Stock  Dec-
 laration)  Rules,  1975  published  in
 Notification  No.  G.S.R.  479  (E)
 in  Gazette  of  India  dated  the  rst
 April,  1975.

 (a)  ‘The  Punjab  Wild  Life  (Transactions
 and  Taxidermy)  Rules,  4975

 pu
 bli-

 shed  in  Notification  No.  G.S.R,
 780(E)  in  Gazette  of  India  dated
 the  rst  April,  fr975.  [Placed  in
 Library  See  No.  LT-9467/75)-

 Annual  Rerort  or  Inpian  4  6Cotncit
 or  Soctar  Screnck  RESEARCH  FOR  1973-74

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE  DE-
 PARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  On  behalf of  Shr
 D.  P.  Yadav,  I  beg  to  lay  on  the  Table  a
 copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  Indian  Council!  of
 Socia]  Science  Research,  New  Delhi,
 for  the  year  1973°74>  [Placed  in  Library.
 See  No.  LT-9468/75]-
 *8**Not  Recorded.


